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REPORTO THE TELAN ANA STATE OL UT ON CONTROL OAR G

IN OA NO 116OF 203 EARLIER OA NO 740 OF 202 BASED ON A

COMPLAINT RECEIVED BY POST FROM DR.DEVESH NIGAM REGISTRAR

UNIVERSITY OF HYDERABAD

It is to submit that, the Hon'ble National Green Tribunal (NGT), New Delhi has

registered Original Application based ona complaint received by post from Dr.Devesh

Nigam, Registrar, University of Hyderabad. The grievance in the application is regarding

untreated sewage and medical waste being discharged into Central University campus

by Sports Complex ofTelangana &Telangana Institute of Medical Sciences (TIMS) and

also from adjacent colonies.

The Hon'ble NGT, New Delhi passed an order dated 03.01.2023 in the O.A. No. 740 of

2022 constitutinga Joint committee comprising of members from State PCB, GHMG&

District Collector-RR District with the nodal agency as the District Collector, RR District

for coordination& compliance and to submit report within two months.

Accordingly, the Joint Commi1ee members inspected the University of Hyderabad

(Central University) and its sun'oundings on 07.02.2023 anda report was submitted to

the Hon'b\e NGT, New Delhi.

Subsequently, the above matte was transferred before the Hon'ble NGT, South Bench,

Chennai and thesame is re-numbered as O.A. No. 116 of 2023.

In the matter, TGPCB als.› submitted reports vide report dated:27.09.2023,

11.03.2024& 02.09.2024.

The matter was further listed or 29.11.2024.

Incontinuation to the TGPCB Report filed on 02.09.2024, following is submitted:

1. The Board has revir wed matter in the Board office Task force committee

meeting held on 08.1 .2024.

2. The Board, as per ’ecommendations of Taskforce committee, has issued

directions to the commissioner, GHMC toensure no sewage is joining

Peacock lake& Nal agandla lake and ensure treatment of sewage coming

from HCU main, Nal agandla main, TNGOs colony& Gopanpally villages in

STP, vide directions‹ ated 20.11.2024 (Annexure — I).

3. The Board, as per ecommendations of Taskforce committee, has issued

directions to the Ma aging Director, HMWS& SBtoensure no sewage is

joining Peacock lake& Nallagandla lake; ensure treatment of sewage coming
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from HCU main, Nallagandla main, TNGOs colony &Gopanpally villages in

STP& tosubmit action plan with progress report on construction of STP, vide

directions dated 20.11.2024 (Annexure — II).

Submitted.

Place: Hyderabad.

Date: 27.11.2024
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TELANGANA POLLUTION CONTROL BOARD
Paryavaranr‹Bhavan,A-III,IndustrialEstate,Sanathnagar MyderaDad-500 018

Phones: O40-238875oO Fax: 040 - 23887519

B EGD POST W TH C UE

•rN RR eTAB T BOU V 24/ Date:20.11.2O24

Sub : TGPCB - O..4. No. 116 of 2023 (Earlier O.A. No. 740 of 2022} filed by Dr.

Devesh Nigam inHon‘ble NGT - Water (Prevention and Control of Pollution) Act,

1974 (asamended by Act53 of1988) - Directions - Issued - Reg.

Ref : 1. A..No.1 16 of 2023 (Earlier O.A. No. 740 of 2022) filed by Dr. Devesh

N iga m VS a cocw cH i t•i ai ago i io

Board offlce directions dated 10.10.2023.. •

3. Board ufflce directions dated 07.05.2024.

4. Inspection of Board officials on 27.08.2024.

5.’. Hon‘ble NGT, South Bench, Chennai orders dated 03.09.2024 inthe O.A.

No. 116 of 2023.

6. The EE. RO. Rangareddy report dated 18.09.2024.

7. Task Force Hearing held on 08.11.2024.

1. WHEREAS, theHon‘ble National Green Tribunal (NGT), New Delhi, registered O.A. No.

740 based on a complaint received by post from Dr. Devesh Nigam, Registrar,

University of Hyderabac. The grievance in the application Is regarding untreated

sewage and medical wa' te belng discharged into Central Univemity campus by Sports

Complex ofTelanqana& Telangana Institute of Medical Sciences (TIMS) and also from

adjacent colonies.

2. WHEREAS, theHon'ble.h GT, New Delhi, passed an Order dated 03.01.2023 in the O.A.

No. 740 of 2022 constitutinga 3oint committee comprising of following members with

the nodal agency as the E›isLrict Collector, RR District.

1. State PCB

2. GHMC ’

3. District Collector, KR District - I‘4odal agency for coordination &

compliance

The Hon‘ble NGT directed the 3oint Commit:tee to look into the grievance, visit the site,

collect relevant Information and submit factual as well as action taken, If any and

submit report wichin two months.

3. WHEREAS, the 3oint Committee members inspected the University of Hyderabad

(Central University) and surroundings on 07.02.2023. The Board reviewed status In the

TF meeting held on 22.09.2023. As per the recommendations, the Board Issued

directions to M/s Hyderabad Metropolitan Water Supply& Sewerage Board (HMWS&SB)

on 10.10.2023.

4. WHEREAS, theBoard has revlewed the status of compllance. made by M/sHyderabad

Metropolitan Water Supply & Sewerage Board (HM\^/S&SB) during the Taskforce

Committee Meeting held on 26.04.2024 and issued following directions to the Managing

Director, Hf'1WS&SB, Khairatabad, Hyderabad, vide order dated 07.05.2024.

a) The HMWS&SB shall submit action plan along wiLh timeline withina week from the

date of this order, on construction of STP to treat the sewage coming from HUC main

& i‘JallagandIa main, including drains from TNGOs colony& Gopanpally villages.

b) The HI’•IWS&SB shall prevent joining of sewage into peacock lake and Nallaga'n'dla

›'s lake and erisure of sewz ge In STP, cominq from HCU main& Nallagandla main whlch

Includes drains from THtños colony& Gopanpally villages.

5. WHEREAS, theHon‘ble NO”F South Zone, Chennai, vide order dated:18.07.2024 ordered

as follows:

"The 2"‘ Respondent/ Grester Hyderabad Municipal Corporation (GHNC) has notbeen

represented through theirr ›onse/ and their report isawaited“

"The HNWSSB (Responds.n‘ No.4), In itsreport, has stated that for the diversion of the

sewer main to reroute see age away from Peacock Lake, the GHNC hasentrusted the

work to the contracting,a ency foran amount of Rs.296 Lakhs and the work isin

progress“



“Unless the GHNC ///es their report, the time frame wit. iin which it can be completed

cannot be ascertained. ff the report is riot filed by the >”HNC before the date of next

hearing, the same will be received on/y on payment ofco.I“

"Post the Nai::ter on 03. 09.2024“

6. WHEREAS, the Board officials Inspected the premises cf University of the Hyderabad

campus and its surroundings on 27.08.2024 and submitt eda report dated 18.09.2024.

The following observations are made during the Inspectio a:

i. The Greater Hyderabad Municipal Corporation (GHG C) has started pipeline works

fordiversion of sewage joining Peacock Lake. Trench works forlaying pipeline were

carried along the Peacock Lake (about 300 mls) only and partial pipe line laying of

about 50 mts was completed. During the Inspection no progress on works were

observed pertaining to laying pipeliñe.

The HMWS& SBis also carrying pilot works forin-si ,u treatment of sewage flowing

in the drain and joining Nallagandla Lake with "Adva Iced Oxidation Protocol” based

on Ozonation.

iil. Sewage flowing in the drains from outside colonic.s leading to

Nalla9andla Cheruvu is continuing and the statuso flow of the

Peacock Lake &

d rains leading to

these la kes is placed as below

a} Drains leading to Peacock lake 8‹ Nallagandla CL eruvu:

SI. Source ofsewage inupstream GPS Un treated, Status of

No. Coordinates of Sewage sewage flow

1 Drain -1, passing from TNGOs colony

a rea into central university campus

2 Drain -2, passing from TNGOs colony

area Into central university campus

Drain -3, passing from TNGOs colony

area into central university campus

4 Drain -4, passing from TNGOs colony

area into central university campus

Natla h passing from premises of TTMS,

Stadium& Residential colonies.

Drains leading to Nallagndla Lake

SI. Source of untreated sewage

No inupstream

1 Drain passing from Gopanpally

village area entering into

University campus

2 Drain passing from Gopanpally

village area entering into

University campus Beside

Sapthagiri Enclave (back side of

Mls. Apama Sarovar,

Nallagandla)

the sewage leading to observed

entering Into

the premises

17°26‘38.87”N Peacock Normal

78°20’5.01”E Lake flow

17°26‘45.56"N Peacock Normal

78°19’51.94”E Lake flow

17°26’48.99"N Peacock Lean flow

78°19’43.40”E Lake

17°26'35.02"N Peacock Normal

78°19'28.80"E Lake flow

17°26‘46.86"N Peacock Normal

78°20‘3 1.95”E Lake flow

GPS Untreated Status of

Coordinates of Sewage sewage

thesewage leading to flow

entering into observed

the premises

17°27’7.02"N Nallagandla Lean Flow

78°18’41.51"E Lake

17°27'40.38"N Nallagandla Normal flow

78"18*44.56"E Lake

The Board officials collected samples from Peacock la ke and Nallagandla Cheruvu on

27.08.2024. The analysis reports of Peacock la ke and Nallagndla Cheruvu are as follows:

S Parameter Unit Results

No. Peacock lake Nallaqandla

24/08/604 Cheruvu

24/08/605

1. pH

2. Electrical Conductivity

3. Dissolved Oxygen

4. Chemical Oxygen Demand

5. BOD3 at27
0
C

6. Total Suspended Solids

7. Total Dissolved Solids

8. Free Ammonia

pS/cm

mg/L

mg/L

mq/L

mg/L

mq/L

mq/L

9. SAR -

10. Total coliform VPN/100ml

11. Fecal coliform VPN/J.00ml

CPCB water quality criteria class

738

854

5.8

40

10

12

472

0.026

2.0

20

9.3

D

7.47

789

6.6

24

7

08

440

BDL

2.5

84

6.1



As per the analysis reports of the Peacoc e & Nalagandla lake, the water quality falls

under category "D-Class”, which means it can be used forPropagation of wild life and

fisheries but cannot be used fordrinking, outdoor bathing etc.

7. WHEREAS, theHon'ble NGT, South Bench, Chennai passed Orders dated 03.09.2024 in

the O.A. No. 116 of 2023 asfollows:

"J. Today, there isno r‹presentation for the applicant

2. In the last hearing, the Greater Hyderabad hiunlcipal Corporation (GHIIC) was

directed ro file their report, indicating I.be time frame within which they can complete

i:he work and we had also indicated thnt ifthe report isnot filed before this date, the

same will be received only on payment ofcost.

3. Today, there is no rePresentation for the counse/ as well as no report has been filed

by the GHNC. Theretare, we once again direct the GHI IC to file the report withina

period of2 (Two) we eks, answering a,'! the issues as indicated in our earlier orders

before the date ofn -•xt hearing, faiIii›g which, the same will be received only on

payment ofRs.25,OOf/- (Rupees 7wenty Five Thousand only).

. Post the matter on 19.Of.202a.” Further, the case isposted on 29.11.2024.

8. WHEREAS, the status v/as reviewed In the Task Force Committee meeting held on

08.11.2024. The representatives of GHMC {Lakes Divislcn), HMWS& SB andprojects

attended the meeting. After detailed disc\tssions, the Committee recommended toissue

certain directions to HMWS& SBandGHMC under Water Act.,

9. After careful consideration of the material facts of the case, the Board hereby directions

under Water Act that the GHMC shall pr+vent joining of sewage into Peacock lake and

Nallagandla lake and ensure treatment cf sewage inSTP, coming from HCU main&

Nallagandla main which Includes drains frum TNGOs colony& Gopanapally villages.

10. These orders are issund under Section 33 (A) of Water (Prevention and Còntrol of

Pollution) Act, 1974 (asamended byAct53 of1988}. •

To

The Commissioner,

GHMC, CC Complex Tank Bïnd Road,

Lower Tank BundHvderabz d:500063

Sd/-

MEM BER SECRETARY

1. TheEnvironmental Engineer, Regional Office-Rangareddy forinformation and necessa'ry

action.

2. Concerned file.

// T.C.F.B.O //

nior Environell ngineer

(TF - HYD : UH-VI)





la ryavaranaB havan, A-EEI Industrya{ Estate, sanathnagar,Hyderabad-SOO 018

Phones: 04o-2asa7soo rax: o4O - 23887519

BY REGD. POST WITH ACK. DUE

OrderN o.RR-LeoaI /TGPCB/TF/BO/UH-VI/2024-( L| Date•20.11.20 24

Sub : TGPCB - O.A. No. 116 of 202* (Earlier O.A. No. 740 o£ 2022) filed by Dr.

Devesh Nigam inHon'ble NGT - Water (Prevention and Control of Pollution) Act,

1974 (asamended byAct53 of1988) - Directions - Essued - Reg.

Ref : 1. O.A. No. 116 of 2023 (Earlier O.A. No. 740 of 2022) filed by Dr. Devesh

Nigam Vs State of Telangana

2.. Board office directions dated 10.10.2023.'

3. Board office directions dated 07.05.2024.

4. Inspection of Board officials on 27.08.2024.

5.

N

n’b16 NG2 outh Bench, Chennai orders dated 03.09.2024 In the O.A.

6. The EE. RO. Rangareddy report dated 18.09.2024.

7. Task Force Hearing held on 08.11.2024.

1. WHEREAS, theHon'ble National Green Tribunal (NGT),N ew Delhl, registered O.A. No.

740 based on a complaint received by post from Dr. Devesh Nigam, Registrar,

University of Hyderabacl. The grievance in the application is regarding untreated

sewage and medical waste being discharged into Central U*niversity campus by Sports

Complex ofTelangana& Telangana Institute of Medical Sciences (TIMS) and also from

adjacent colonies.

2. WHEREAS, theHon'ble NC›T, New Delhi, passed an Order dated 03.01.2023 In the O.A.

No. 740 of 2022 constituting a 3oint committee comprising of following members with

the nodal agency as the District Collector, RR District.

1. State PCB

2. GHMC

3, District Colle.star, RR District - Nodal agency for coordination &

compliance

The Hon‘ble NGT directed the 3olnt Committee to look I?to the grievance, visit the site,

collect relevant informati 7n and submit factual as well as action taken, if any and

submit report within two n onths.

3. WHEREAS, the Joint Committee members Inspected the Un lversity of Hyderabad

(Central University) and s irroundings on 07.02.2023. The Board reviewed status in the

TF meeting held on 22.39.2023. As per the recomrhendations, the Board issued

directions to M/s Hyderab‹d Metropolitan Water Supply& Sewerage Board (HMWS&SB)

sn 10.10.2023. '

4. WHEREAS, theBoard has reviewed the status of compliance made by M/s Hyderabad

Metropolitan Water Suppy & Sewerage Board (HI'4WS&SB) during the Taskforce

Committee Meeting heldo 26.04.2024 and issued following directions to the Managing

D irector, HMWS&SB, Khairatabad, Hyderabad, vide order dated 07.05.2024.

a) The HMWS&SB shall su omit action plan along with timeline withina week from the

date of this order, on cc nstruction of STP to treat the sewage coming from HUC main

& Nallagandla main incl ding drains from TNGOs colony& Gopanpally villages.

b) The HMWS&SB shall p event joining of sewage into peacock lake and Nallagandla

lake and ensure of sews ge InSTP, coming from HCU main& Nallagandla main which

includes drains from TN 30s colony& Gopanpally villages.

5. WHEREAS, theHon‘ble NG'F South Zone, Chennai, vide order dated:18.07.2024 ordered

as follows:

"The 2”^ Respondent/ Greater Hyderabad Municipal Corporation (GHIIC) has not been

represented through their ‹ounsel and their report isawaited"

”The HNWSSB (RespondenI No.4) inits report, has stated that for the diversion of the

sewer main to reroute see age away from Peacock Lake, the GHNC hasentrusted the

work to the contracting agency foran amount of Rs.zg6 Lakhs and the wock. is in

progress“



”Unless the GHf4C riles their report, the time frame
cannot be ascertained. If the report is not riled by

with in which itcan be completed

the >-HIC before the date o/' next

hearing, the same will be received only on payment ofca.• t“

"Post the fatter on 03•09.2024”

6. WHEREAS, the Board officials inspected the premisesoI University

campus and its surroundings on 27.08.2024 and submltteda report

The following observations are made during

i. The Greater Hyderybad Municipal

for diversion of sewage joining

the inspectio :

of the Hyderabad

dated 18.09.2024.

Cdrporatlon (GHPC) has started pipeline works

Peacock Lake. Trench works forlaying pipeline

-carrled along the Peacock Lake (about 300 ITltS)O III

about S0 mts was completed. During the inspectioa

observed pertaining to laying pipeline.

were

and partial pipe line laying of

no progress on works were

The HMWS& SBis also carrying pilot works forin-situ treatment of

¡i¡

in the drain and joining Nallagandla Lake with 'Advai iced Oxidation

on Ozonation.
Sewage flowing In the drains from outside colonics leading to

Nallagandla Cheruvu is continuing and the statuso flow of the

these lakes 1s placed as below

at Drains leading to Peacock la ke &

sl. Source ofsewage inupstream

No.

sewage flowing

Protocol“ based

Peacock Lake &

d rains leading to

Nallagandla Cheruvu:

cms Un treated, Status of

coordinates af Sewage sewage flow

the sewage leading to observed

entering int›

the premise,s

1 Drain -1, passing from TNGOs colony 17°26‘38.87”N Peacock Normal

area into central university campus 78”20‘5.01”E Lake flow

2 Drain -2, passing from TNGOs colony 17°26’45.56”N Peacock Normal

area into central university campus 78"19’51.94"E Lake flow

3 Drain -3, passing from TNGOs colony 17°26‘48.99”N Peacock Lean flow

area into central university campus 78”19’43.40”E Lake

4 Drain -4, passing from TNGOs colony 17°26'35.02"N Peacock Normal

area into central universit:y campus 78^19'28.80"E Lake flow

5 Nallah passing from premises of TINS, 17°26’46.86”N Peacock Normal

Stadium& Residential colonies. 78°20’31.9S”E Lake flow

Drains leading to Nallagndta Lake

SI. Source of untreated sewage

No inupstream

1 Drain passing from Gopanpally

village area entering into

University campus

2 Drain passing from Gopanpally

village area entering into

University campus Beside

Sapthagiri Enclave (back side of

M/s. Aparna Sarovar,

Nallagandla)

GPS Untreated Status of

Coordinates of Sewage sewage

thosewage leading to flow

entering into , observed

the premises

t7°27’7.02"N Nallagandla Lean F-low

78° 18’41.51”E Lake

17°27'40.38"N Nallagandla Normal flow

78° 18’44.56"E Lake

The Board officials collected samples from Peacock lake and Nallagandla Cheruvu on

27.08.2024. The analysis reports of Peacock lal‹e and NalIagn‹Jla Cheruvu areas follows:

S Parameter Unit Results

No. Pea cock lake Nallaoandla

24/08/604 Cheruvu

1. pH

2. Electrical Conductivity

3. Dissolved Oxygen

4. Chemical Oxygen Demand

5. BOD3 at27’C .

6. Total Suspended Solids

7. Total Dissolved Solids

8. Free Ammonia.

9. SAR

uS/cm

m‹j/L

mg/L

mg/L

mg/L

mq/L

mg/L

10. Total coliform f'1PN/J.00ml

11. Fecal coliform MPN/100mI

CPCB water quality criteria clasa

738

854

5.8

40

10

12

472

0.026

2.0

120

9.3

D

7.47

789

6.6

24

7

08

440

BDL

2.5

84

6.1

D



As per the analysis reports of the Peacock e & Nalagandla lake, the water quality falls

under .category "D-Class”, which means it can be used forPropagation of wild lifea nd
flsherles but cannot be Hsed fordrinking, outdoor bathing etc.

7. WHEREAS, theHon'ble NGT, South Bench, Chennai passed Orders dated 03.09.2024 in

the O.A. No. 116 of 2023 asfollows:

"J. Today, there isno representation for t//e applicant

2. In the last hearing, the Greater Hyderabad ł4unicipal Corporation (GHNC) was

directed to file their report, indicating ‹he time frame w/I///n which they can complete

the work and we had also indicated that ifthe report isnot filed before this date, the

same will be received only on payment ofcost.

3. Today, there isno representation fa,° the counsel as well as no report has been filed

by the GHł IC. Therefore, we once again direct the GHf•łC to file the гejoort withina

period of2 (Two) w•eks, answering all the issues as indicated in our earlier orders

before the date of next hearing, failing which, the same will be received only on

payment ofRs.25,o0o/- (Rupees 7\yenty Five Thousand only).

Post the matter on 19.09.2024.” Further, the case is posted on 29.11.2024.

8. WHEREAS, the status was reviewed in the Task Force Cpmmittee meeting held on

08.11.2024. The representatives of GHMC (Lakes Division}, HMWS& SB andprojects

attended the meeting. After detailed discussions, the Committee recommended toissue

certain directions to I-1MWS& SB and GHNC under Water Act.,

9. After careful consideration of the material facts of the case, the Board hereby issue

following directions under Water Act.

i. The HMWS& SBshall prevent joining of sewage intò Peacock la ke and Nallagandla

lake and ensure treatment of sewage inSTP, coming from HCU ma in& Nallagandla

main which includes гîra ins from TNGOs colony& Gopanapally villages.

ii. The HMWS& SBshall submit the action plan with progress report on construction of

STP to treat the sewEge coming from HCU main& Nallagandla main which includes

drains from TNGOs cclony& Gopanapally villages.

10. These orders are Issued under Section 33 (A) of Water (Prevention and Control of

Pollution) Act, 1974 (asamended byActú3 of1988).

To ,

The Managing Director,

HMWS &SB,

Khairatabad,

Hyderabad - 5OOOO4.

MEMBER SECRETARY

1. The Environmental Eng inec'r, Regiönal Office-Rangareddy for information and necessary

action.
2. Concerned file.

// T.C.F.B.O //

úe nior Environed g eer

{TF - HYD : UH-VZ)




